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CENTRAL aAMMINISTRATIVE TRISUNAL P RINCIPAL 37N CH
Q. A.No,3069/1992

New Delhi: this the 30th foril, 1998,
HON*BLE MR, S, R, ADIGE, VI CE CHAIRMaN (a)
HON'BLE DR, a,VEDAVALLI, MEMBER(D)

Shri Chander B8han s/o Shri Ram Saran,

Inspector » Delhi pPolice No.D-919 ’
o H-1/1, Police ®dlony, mdrews Ganj,

NBU DBlhio ....Mplicant
(By Adweate: Shri Shankar Raju)
Versus _

1. The ommissioner of Poli ce,
Policas Headquarters, M0
Suilding,

New Delhi=- 110002

2, The DNeputy Commissioner of Police,
Headquarter (I), Polics Headquarters,
M30 Building,
New Dalhi - 110002 ese«e RBSpondents,

(Nons appeared)

0 RDER(D RAL)

HON'BLE MR, S, R, aDIGE, VICE CHAIR AN (&) -

.

Shri shankar Raj seeks pemission to

withdray the 0A as the applicantts grievance hag

bean satisfiagd, Pemission is grantad,

2. The 04 is dismissed as withdrawn,

NV Asrdon

" /\/ / “
( DR.A.VENAYALLT ) ( 541%1152)
MEMBER(D) VICE CHAIRaN(q)
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